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*99. SHRI Eo K. IMBICHIBAWA: 

Whl iDe Minister of AGRICULTURE 
be Pleased to state whether Govern-
ment propose to make avaUable dred-
gers for removing the excess sand from 
harboursjn Kerala in view of tile difB-
culties faced by the fishing trawlers 
in entenng into almost all the fishing 
harbours in Kerala due to heavy silt-
ing at sand? 

THE MINISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BlRENDRA SINGH RAO): The 
maintenance » of fishing harbours at 
places other than major ports is the 
responsibility of the $tate Government. 
The Government of Kerala is reported 
to be having its own dredgers and there 
should be no difficulty in utilising theIr 
dredgers for removing sand from fish-
ing harbours. Moreover, the State 
Government can also enter into con-
tracts with dredging firms including 
the Dredging CC'rporation of Indja, a 
Public Sector Undertakings under the 
Ministry of Shipping and Transport 
for doing the dredginf work. 

S.T.D. between Delhi and Cities of 
'Vest Bengal 

-100. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether there is any proposal 
under consideration of the Govern-
ment to connect Asansol, Raniganj, 
Durgapur, Burdwan with Delhi 
through S.T.D. facilities; and 

(b) if so, the details there<lf? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C M. STEPHEN): 
(a) Yes, Sir. . 

(b) Burdwan is shortly expected 
to be connected with Delhi by STD 
through Calcutta and Delhi Trunk 
Automatic Exchange. Asansol, 
Raniganj and Durgapur are expected 
to be connected with Delhi through 
STD, in the year 1980-81 on com-

and the Delhi Trunk Automatic Ex-
change. 
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WIdening of Ring Road Deaf Nara'na 
Village 

649. SHRI DHARAM DASS SHAS-
TRI: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether the work relating to 
widening of the Rin~ Road near Nar-' 
aina Village has bpen held up lor a 
long bme and no aclir'll 1S bem~ taken 
to demolish unauthorised shops except 
with serving the shopkeepers/encroa-
chers with repeated notices fur the 
sam€'; 

(b) whether the narrow stretch of 
road is causing traffic bottlenecks and 
serir~us accidents; and 

( c) If so, what measurec:; are heing 
taken to complete the widening work 
early? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): 
(a) The work has been held up for 
quite some time. In the four report-
ed cases of unauthorised construc-
tion by the side of the Ring Road 
notices under the Delhi Development 
Act, 1957 have been issued. Demo-
lition orders have also been passed 
in one ease. 

(b) It is Ukely to become a traffic 
bottleneck. 
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(c) The widening of road frC'm the 
present 2 lanes to 4 lanes which will 
cover the entire land width from 
shop to shop on either side is in hand. 

CQn~umptJon and Supply of Die8e1 aDd 
Kero8eDe 

650. SHRI MAG.\N BHAI BAROT: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) what is the AnflUal consumption 
of diesel, State-wise; 

(b) whether there is reJuction in 
supply of diesel in January and Feb-
ruary, 1980 to the States; if SO, hoVI 
much; 

(c) whether Government are aware 
that the shortage of diesel has affec-
ted kerosene supply and whether 
kerosene is mixed by the dealer~ In 
diesel; and 

(d) what steps are being taken to 
restore the supply of dieeel and 
kerosene? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRl VEmmN-
DRA PATIL): (a) 'l'he total coa-
sumption of High Speed Dieee! .a 
during 1978-79 was about 8.8 millioa 
tonnes In -the State. and Umon Terri-




